
 

 

 
 

STATEMENT 
 

The Supreme Court Collegium in its meeting held on 15th October, 

2019, after taking into consideration the material on record, has approved 

the proposal for elevation of the following persons as Judges of the Jammu 

& Kashmir High Court: 

1. Mrs. Moksha Kazmi (Khajuria), Advocate; and 

2. Mr. Rajnesh Oswal, Advocate. 
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